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1
GST department - Recovery proceeedings - contingent 

subject to verification
07-02-2024 ₹ 49,85,938.00 ₹ 49,85,938.00

Operational

Creditor
NA NA NA NA NA NA NIL NIL NA

2
Ghaziabad Development Authority - contingent subject to 

verification
07-02-2024 ₹ 3,52,13,248.00 ₹ 3,52,13,248.00

Operational

Creditor
NA NA NA NA NA NA NIL NIL NA

3

Income Tax Demand u/s 153C (considered as contingent 

claim based on demand as per portal due to non receipt 

of claim from Income Tax)

- - -
Operational

Creditor
NA NA NA NA ₹ 55,77,53,453.00 NA NIL NIL NA

₹ 4,01,99,186.00 ₹ 4,01,99,186.00 ₹ 55,77,53,453.00

 ANNEXURE -7_LIST OF OPERATIONAL CREDITORS (STATUTORY DUES) 
IDEA BUILDERS PRIVATE LIMITED 

COMPANY UNDER CORPORATE INSOLVENCY RESOLUTION PROCESS 
DATE OF COMMENCCEMENT OF CIRP-05.07.2023

LIST OF CREDITORS AS ON : 31.03.2026       
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